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rehabilitation of coaital (hipping in 
tfce omtrjr.

Shri S, Inliim :  Considering
the immtiiw possibtUtiaa for the pro* 
notion of internal trade by coaatal 
hipping,  apart  from  international 
trade, I am afraid the overnment 
baa not even made a beginning.  In 
spite of the creation of the Shipping 
Corporation long ago, why haa the 
overnment not made a comprehen- 
ilve survey of its potentialities?  I 
want to know what steps the overn
ment are going to take in the shortest 
possible time to promote coastal trade?

Dr. V. K. R. V. Rao: I think «me 
survey baa been made  Apart from 
the report made by a sub-committee 
of the National Shipping Board, the 
Tranoport Committee appointed by 
the Planning Commission has also 
gone into this subject.  Actually, the 
tonnage  of  coastal  shipping  has 
increased (rom 1.2 lakh RT in 1947 
to S.5 lakh RT in 1967.  It is not 
that there has not been any progress 
What we need Is to modernise coastal 
dipping  Therefore, the whole sub
ject of operation, the economics of it, 
the foreign exchange etc. is also under 
investigation

Shri 8. Kawdappan: it is leas than
what it was during Imperial Cholaa 
time.

Shrt B. K. Najraaar: Instead at our 
building our own shipyard may I 
know whether the overnment is 
going to sign an agreement with 
Poland and ugoslavia for getting 
ships?  Secondly, my information la 

that the Mitsubhiahi authorities af 
Japan have stopped work in the 
Cochin shipyard,  b it correct; if so, 
may I know what la the reaction «f 
the Oovenment?

Dr. . K. B. V. |M: I think we 
have entered into an agreementthe 
ghjpph.0 Corporation of India with 
ugoalavia Cot the purchaae of two 
big tanker* for the pnrposr of carry
ing oQ to the Madras nflnary when 
it runes Into existence.  Regarding 
the Cochin ShipyardI do not know 

14a <Ai) LSD S.

how it arises out of this question
I am sure the hon. Member would 
not like the Cochin shipyard to become 
a shipyard only  for anall ships, 
(.nterruption).

BnbeMy on Fn migraine

+
Shri Kanwar Lai epU:
Shri Atal Mail Vajpayee:

Will the Minister of Food and Agri
culture be pleased to state:

(a) whether overnment have re
cently withdrawn the subsidy on food;

(b) if so, the reasons therefor;

(e) whether it will further increase 
the prices of foodgrains and adversely 
affect the consumers; and

(d) the steps taken in that direction*

The Minister of State in the Minis
try of Food, Agriealtare, Cemmontty 
Development and Cooptntien  (Shri 
Annasahib SMnAe): (a) No. Sir.

(b) to (d). Do not arise.
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Shri Annaaahib Shinde; The amount 
of subsidy is fairly well known. l*»t 
year it was about Rs. 130 crores and 
this year we expect that it may be 
R». 119 crores. As is well known, in the 
rationed areas and *lso in the semi
rationed areas more than 21 crores of 
people are covered.  They might be 
getting the benefit of this subsidy
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.... ........ ......: Our liP· 
PI'C*b to this problem II faJrly weD 
boWD. Aa I said, laat year ~ to 
the exteat of Rs. 130 croret wu &tven 
uc1 tbia par 1t u expeded to be to 
tae tune of Rs. llt crorea. Tba\ abowl 
our coneem for the YUinerable lee· 
tiou of our SOCiety. 'ntey malnly pt 
&be advantlp of this .ubsidy that Ill 
llftq linn. I do not thlnt beY--' 
t1a11 it b wttbin the meena of the 
Gcmlmmetlt of India or the State 
Gowrament to undertake eny turtber 
l'elpODiiblUty. 
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J lmo., whether there .. • propou1 to 
aop nbsidy ' n food eacept tn femirle-
.,_, 10 U..t •hi• JD011e7 may be JPeftt 
CID ~ e n of irription projectl 10 
tllat it wiU add to the food produetlon 
Clf the counlr7! 

IIIJt A-bOt ..._..: SuQdtlona 
be beta, r«etftd from tlme to tilDe. 

Aa .... ---= And not imple-...... 
Dd .. L. ...... : Wtll 1M bon. 
lliaiater tell tbe Roua whether be 
... alva any attention to the necea-
*r tor .ome lon.--term thlnldol on 
tldl IUbtect, fha\ at. how Oovemmen\ 
wiU .... Uae .. ~ e n t.be prWt 
wblcb are ....,.., to encouraae pro. 
...... aDd tbe ..... prb wtdcb 
.-'-bpt lower ctowa 1D orclft tAt 
,..._. Js7per-JIIIatloa ID tbb eoaD• 
tr7f ..... ........ ;, ........ 
...................... fll .......................... ,. 
• llllltal IDd Jtaa .t .... Jll' ....... 
to the State OUM tr ,-,_ .. 

Utb Julf we be IUIIIktiltq to U. 
extent of Rl. 11.01 for milo, Rl. lUI 
for wblat aad Ra. lU'r r .. rtoe. .U 
J Jane alntlclr JDcUcatld. Uall Ia .. 
1\&bNDUII belp to the wlnenble 
sectloa. 
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Jlr. ~ He mUJt ret up ancl 
ulc, if be ia no& atlaled. But 8lrl 
Sonclhl did not Jet up. • 
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llr. s.-ker: He wou.ld have pt up 
tf be waa not 11tlsfted wtth the IDIWW. 

Art ..... : Suppose be does not I'll 
up, an we to underatlftd thlt IIObodr 
can pt Ult and .. k for a ellriiDatJoD! 

Mr. ~ I only nicl tblt be 
mUI\ l'ltt up and uk. CertalllJy, u:r· 
body ean uk for a elarUkaUoD. Tou 
are not problbited rrom dolq tJaat. 
U., -..p: It 51 DOt .. ll 1 pat a 
qustJon alld then be puta • ~ 
_,.,..teJ7. No. ID ntar4 to a ,.U· 
evlar q\llltloft, lf \he ...,.... II -' 
aatlltac1A:Ir7, lt b opa to eQ llelaW 
ot tbe HOUIIt tAt riM 1D 1111 eaat ud 
.., .. , • fUJI ...... to tM ......... 
!all Do& .... 
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know wh«*.her the overnment have 
realised  the implications  of their 
measures of cofttouing  subsidy on 
imported foodgrains and discontinuing 
on fertilizers?  May I know whether 
this will further accentuate the food 
production programme with the result 
that overnment have to pay more 
subsidy on imported foodgrains. be
cause that will necessitate more food
grains to be imported from abroad’

Start Aawhlh SUnde: Consider
able thought was given to the with
drawal of subsidy on fertilizer and 
non-withdrawal of subsidy on food
grains.  I think we came to the con
clusion that it will not be feasible 
at this stage to withdraw subsidy on 
foodgrains.

Shri Samar uta: in view of the 

diversion of one-fourth of the culti
vated land in West Bengal to jute 
production, the continuous migration 
of refugees from East Pakistan and 
also in view of the continuous influx 
of labour population  from outside, 
may I know  whether  overnment 
will consider the question of increas
ing the quantum of subsidy on food 
to Wert Bengal?

8hri AnsaMk SUnde: I do not
think there it any such proposal un
der consideration at the moment.
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prevailing market price and the price 
at which foodgrains are supplied. Hie 
foodgrains like rice, wheat and milo 
are supplied to the State overn
ments at a cheaper rate. Now, what 
was the other question?

Shri D- N. Ttwaiy:  I wanted  to 
know whether some State  overn
ments have asked for withdrawal of 
the subsidy.

Shri AJmaaahib SUnde: In the re
cent Chief  Ministers  Conference 
some Chief Ministers  did make a 
suggestion that subsidy on foodgrains 
should be withdrawn

ShH Bal Kaj Madhok: May I know 
how much subsidy is being given m 
the matter of foodgrains to Jammu 
and Kashmir State and whether it 
is a fact that subsidised food is being 
sold at a much cheaper rate m Kash
mir and at a much  higher rate in 
Jammu as a result of which the peo
ple in Jammu  are very  much dis
contented? If so, will the 1 Minister 
ensure that equal subsidy is given to 
both Jammu and  Kashmir and the 
foodgrains arc sold at the same price 
in both Jammu and Kashmir

The MinMer of Food and Agricul
ture (Sbri Mlhu Bam): So far as 
Jammu and Kashmir is concerned, all 
our supplies of imported foodgrain* are 
issued to them at the same price as 
to other State So far as their internal 
subsidy is concerned, that is subsidised 
by the State overnment  and the 
Food Ministry does not come into the 
picture
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Shri AMasahib Shlnde. The distribu
tion system operates in the urban area* 
as well as >n the rural areas. Of course, 
I have not worked out what Is tt*
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